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1 2 3
16 Assam(E) . . 283552
17 Chandigarh 258453
18 Goa . 131481
19 Jammu & Kashmir (E) . 124980
20 Pondicherry (E) . . 79865
21 Himachal Pradesh . 67103
22 Nagaland 64437
23 Manipur 46688
24 Meghalaya 31620
25 Sikkim (E) 22572
26 Tripura 21044
27 Mizoram 15111
28 A&N Islands 9194
29 Daman & Diu 7610
30 Dadra & Nagar Haveli . 5864
31 Arunachal Pradesh 5830
32 Lakshadweep 426
Attt INDIA ToTAL (P) ;. . . . 21309866

(P) : Provisional
(E) : Estimated

Manufacturing of Ships in India

1860, SHRI
RAO;

DR. SHRIKANT RAMCHAND-
RA JICHKAR:

V. HANUMANTHA

Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) how many ships were buiilt in
India year-wise during the last three
years; -

(b) how many of them were built
in public and how many in private
sentor and their approximate value;

(c) how many ships (with their
value) were imported in India and
exported out of India during this
period?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYT-
LER): (a) to (¢) The informatiop is
being collected and will be laid on
the Table of the House,

Registration of Carvans with RTO

1861. SHRI G, PRATHAPA RED-
DY: Will the Minister of SURFACE
THANSPORT be pleased to state:

{a) the nux_'nber of Caravans which
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(b) what are ttg rules and regula-
tiyns for registerng a Caravan;

(¢) how much i. annual tax op Car-
avan; and

(d) whether rules for vehicular
Crravan and Trailer Caravans are the
same?

'THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT \SHRI JAGDISH
TYTLER): (a) to (d) Information
ig being collected and will be laid on
the Table of the House.

Pending Proposals of Andhra Pradesh

1862. DR, NARI'EDDY THULASI
REDDY: Will th Minister of SUR-
FACE TRANSPCORT be pleased to
atete:

(a) bow many works have been
sanctioned in An lthra Pradesh under
Central Foad Fund since 1989-80 till
date;

(b) what Is the ros; of those works;

(¢! as per rev sed estimates how
much amount has to accruee to Andh-
ra Pradesh under CRF since 1989-90
till date,

(d) how many works of A.P, under
C.R.FP., are pending with Govern-
ment of India;

(e) what are the reasons for pend-
ing; snd

tf) when these works will be san~
ctioned?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH
TYTLER). (a) tc (f) Government of
Andhra Pradesh sent 401 proposals
costing Rs. 289.27 crores for consider-
ation agalnst pro;ected accrual of
C.R.P. on the basis of Reviged Reso-
luvion on augmentation of the Fund
adopted by the Parliament, Ag actual
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taken place so far only 5 schemeg
costing Rs. 1621.40 lakhs have been
approved since 1989-90, the Central
Government share being Rs, 981.40
lakhs bastd on the accrualg upto
March, 1997 as per Old Resolution.
The pending - proposals cannot be
considered for sanction unlasg the
funds ra eaugmented as per thz re.
vised resolution,
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